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for the import of dry fruits against the
export of tea; and

(c) if so, the action taken by Govern-
ment thereon?

THE DEPUTY-MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
MOHD. SHAFI QURESHI): (a) The
Kangra Tea Marketing Cooperative Society
is mainly a cooperative soeiety formed by
producers of tea in Kangra, though merch-
ants and traders in tea are also eligible to
become members without voting rights.
The Society as such does not export tea.

(b) Yes, Sir.

(c! Licences for import of Afghan fruits
fresh and dry, are already being issued to
approved importers against export of
permissible items, including tea. Under the
current policy, exporters of non-traditional
items to Afghaisntan are also eligible to
import Afghan iruits. There has been a
considerable rise in India’s overall export
of tea to Afghanistan during 1966-67 and
1967-68, and the Government do not see any
reason to modify the present policy.

Written Answeis

Memorandum from Class 1 Rajlway Officers
Re. Conditions of Service.

9980. SHRI S. P. RAMAMOORTHY :
SHRI H. AJMAL KHAN
SHRID. N. DEB :

Will the Minister of RAILWAYS be

pleased to state :

" (a) whether Class I Officers of the Rail-
ways have submitted a memorandum to
the Railway authaerities drawing their atten-
tien to the growing disparity in the cond-
itions of service between officers of the
raiiway orgsnisation and those working in
other secters of Goverament services; and

(b) if so, 1he reaction of Goverament

thereto?

THE MINISTER OF RAILWAYS

(SHRI C. M. POONACHA) (a Yes.

(b) The rep # under ick

eration.
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